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(Per Hon'ble SJri H.Rajendra Prasad,M(A
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Heard Mr. PJB. Vvijayakumar for the
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oyment Exchange by
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various units/establishments under Eastern

Naval Command. They we

L3

jnitially with certain

Thereafter they were birought to the status of

'casual Labour' and su

services were regulari

3. ~ The facts of this case are similar
to those contained in| OA 299/95 disposed of
on 22-8-1997. This casz is adequatély covered

by the decision” in the| said OA. The directions

contained in the said

applied to the present| OA. Consequently the
di?ectioﬁs eontained in OA 298/95 be noted
and carried out in respect of the present
applicants as well, The tihefframe'prescribed

for implementation shgll be similar to the

one in OA 299/95 i.e.,

date of receipt of a copy of this order.

4. The OA is ¢isposed of in above

terms.,
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1. The Union of Inid through ecretary, Govt Of Ind:a.a,
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